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notice of the University Grants Com-
mission that the Visweswar_~ah: En-
gineering College is not working satis-
factorily for want of funds; and 

(b) if so, whether Government pro-
pose to issue necessary instructions to 
the University Grants Commission to 
provide ,Sufficient funds to help the 
students of electronics to get proper 

ducation in the 'SubJect? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRI p, K. THUNGON,): (a) and 
(b ) The Visweswaraiah EngineeriDJ: 
College is a constituent unit of the 
Bangalore University and th~ main~'~ 

nance expenditure of the college is 
pro ided by the Government of Kar-
nataka. The University Grants 
Commission bas not received any in-
formation that the college is not 
working satisfactorily for want of 
funds, . 

The Commission has allocated a 
grant of Rs. 75.00 lakhs for the deve-
lopment programmes of the college 
during the Sixth Plan. Against this 
aUocati n proposal for purchase f'l 
quipm nt, books and journals, in-

creased provision for 'Scholarships and 
spillover frOm the previous Plan, ~tc, 
involving a total expenditure of Rs. 
32.87 lakhs have already been a~

prov d. The University has been 
dvised t submit detailed proposals 

for the utilisation of the remaini~ 
provi iOn of the Sixth Plan a110c tion 
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195 . SHRI JAGPAL 51 GH: 
Mini ter of EAL TH AND 
WELFARE be pleased to state: 

(a) whether ther is any Gov 
ment machinery to periodically check 
the working of the private bloo 
banks in the Capit 1 to ensure ha't 
human blood supplied by thes . pri-
.vate bloOd banks meets the minimum 
requirements Of standard and quality 
and these blood banks are quipped 
with necessary equipment and the 
staff; 

(b) if so, details thereof stating on 
how many occasions the rlv te blood 
banks in · the Capital wer in-pc d 
during last one y ar for th purpo e 
and in how many cas the blo d 
banks were found wanting; and 

(C) if not, whether poverrunent 
w ou ld consider the d sirability ot 
having such a machin ry and if not, 
the reasons thereof? 

THE DEPUTY MINISTER I TN 
MINISTRY OF IHEALTH AND 
FAMILY WELFARE (K 
KUMUD BEN M. JOSHI): () 
(b) Y s. The Drug Control Or ... 
nisa tion of D Ihi Administr tion 
carrying out regul r inspection 0 
theSe Blood Banks to ensur th t th 
comply with the minimum r uir-
ments laid down under Sch d 1 
of p rt XII B ot the Drugs and Co -
m tics Rules, 1945. Durin th 
1982 theSe bl Od banks w 
on ight occ ions. On thr 
minor oe! ct v.. re notic d 
functionin" of 2 or th bio 

(c) Do s not ar' . 




